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Shri  Suraj Bhan—Minister ~ of
Agriculture;

Shri Ram Jethmalani—Minister o'i Law
and Justice;

Dr. Murli Manohar Joshi—Minister of
Home Affairs;

Shri V. Dhananjaya Kumar— Minister
of Civil Aviation;

Shri Pramod Mahajan—Minister of
Defence and Parliamentary Affairs;

Shri Kariya Munda—M inister of
Welfare;

Shri  Suresh  Prabhakar  Prabhu—
Minister of Industry;

Shri Sartaj Singh—Minister of Health
and Family Welfare;

Shri  Jaswant  Singh—Minister  of
Finance;

Shrimati Sushma Swaraj—Minister of
Information and Broadcasting.

ANNOUNCEMENT RE. RESIGNATION
OF A MEMBER

MR. CHAIRMAN: I have to inform the
Members that I had received a letter from
Shrimati Leeladevi Re-nuka Prasad, a
Member representing the State of Karnataka,
resigning her seat in the Rajya Sabha and I
accepted her resignation with effect from 22
April, 1996.

PAPERSIAID ONTHETABLE

Bills passed by the! Houses of Parliament
daring the 166th Session

SECRETARY-GENERAL: Sir, I lay
on the Table a Statement (in English and
Hindi) showing the Bills passed by the
Houses of Parliament during the Hundred
and Seventy-sixth Session of the Rajya
Sabha and assented to by the President.

[Placed in Library. See No. LT— 17/96]

ORDINANCES PROMULGATED

BY THE PRESIDENT AND ALSO
CORRIGENDUM TO ORDINANDI

e 3iR W w3t (5N v ARt
) HEIGy Fr=IfoRad o= 991 Uedl uR @l §:-

(NS F 37T 123 & Ws-2 b ITES
(®) & A FAfaRad sreareeny & gh-Udh
e 3 Hgﬂﬁﬁﬁﬁ:—

()ITufy RT 26 ALY 1996 BT WG
AT 3R YeA§ TERT LTI, 1996 (1996
BT AIIH 1)

[Placed in Library. See No. LT— 3/96].

(DRITEURT ERT 26 A€, 1996 &1 T
DIy @H wias-ffy gon gart Sude (
HRME ) GART AL, 1996 (1996 DI HATh
12)1

[Placed in Library. See No. LT-— 4/96]

(i) Il gRT 27 ATE, 1996 &I U
3TN faare (| ) TERT ST, 1996 (
1996 BT H&ATH 13 )1

[Placed in Library. See No. LT— 5/96]
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[Placed in Library. See No. LT—
6/96] , .H

(VITEURIT gRT 27 #ATE, 1996 &I wRETfid
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[Placed in Library See No. LT— 7/96]
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(vRTETfT gRT 27 AT, 1996 B T
e 3R 0 A0 FHHR BT SUDHR
GRRT LTI, 1996 (1996 BT A=A 16 )1

[Placed in Library. See No. LT— 8/96]
(viRTART §RT 27 A, 1996 HI T
FEdTPR ( GUERT) TR, 1996 ( 1996 BT
TiH 17 ) |

[Placed in Library See No. LT— 9/96]
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[Placed in Library. See No. LT— 10/s>6j
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[Placed in Library. See No. LT— 11/96]
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[Placed in Library. Sen No.LT-12/96]

(xITEART gRT 25 AT, 1996 BT IR
i wfafiea (wenes ) sreraeT, 1996 (19
BT HATb 21)1

[Placed in Library. Sec No. LT— 13/96]

[24 MAY 1996]

Laid on the Table 34

(2) fFr=iferRad sreareen & gfE 7= (3ish
H):-

()RTZURT §RT 26 A€, 1996 ®I WRIATRT
HETHRYH 3R Gols GART TR, 1996 (1996
BT H&Hih 1))

[Placed in Library. See No. LT—
3%

(DRTTAfT gRT 26 AT 1996 Bl R
Frge @  fasy [ qen gat Sudy (
HENRIT) TR AT, 1996 (1996 BT Hih
12)I

[Placed in Library See No. LT— 4/96]

(i RTSCUfT §RT 27 A/, 1996 B YA
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[Placed in Library. See No. LT— 5/96]

(iv) XU gRT 27 A, 1996 BT wRAmfa
Ha9 3R o1 wf~min eHer (Frafes aen
HaT-et AR ) TERT reTRe, 1996 (1996
BT A& 15 |

[Placed in Library. See No. LT— 7/96]

(V)RTSART ERT 27 AT, 1996 &1 wRenfid
AR ( TERT ) AR, 1996 (1996 B
G 17 )

[Placed in Library. See No. LT— 7/96]
(i)RTEUfY gRT 27 AT, 1996 DT TR
Ioed AT 3R Ioq IRy =TT (
HaT eIt ) R TERT AT, 1996 (1996 BT
Tih 18 )

[Placed in Library. See No. LT—
10/96]
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(vii) ITSZURT §IRT 27 ATH, 1996 I IR
ARG GRADR, fafram™e qfererRor ( gavT )
LTI, 1996 (1996 BT AT 20 )|

[Placed in Library. 5<?e No. LT—
12/96]

(viil) HIRT P 19, fa1as 19 31diet, 1996 #
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TR 2 ), famie 5 ST, 19961

[Placed '»: Library, See No. Li-14/96]
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TS qen wan o fafraee ) sreareer, 1996
(1996 BT AR 3 ) &I 5 STAART, 1996 |

[Placed in Library. See No. LT—
15/96]

(x) MRA & To1aA, &1 19 39, 1996 #
THIRME, wad 3R I |E FHBR
DA JUBR AR, 1996 (1996 Bl
AT 4), i 5 STal, 1996 |

[Placed in Library. See No. LT—
15/96]

(xi) YR $ ST f&7H 19 3 1996 H
THIRIT Ha 3iR 317 FREH BHBR BTl
JYDPR AL, 1996 ( 1996 DI AT 4 )
=TT STTa, 1996

[RAJYA SABHA]

of sitting of 36
Rajya Sabha
[Placed in Library. See No. LT— 16/96].

THE LEADER OF THE OPPOSITION
(SHRI S. B. CHAVAN): Mr. Chairman, Sir,
May I maie a small submission?

MR. CHAIRMAN: Yes, please.

SHRI S. B. CHAVAN: Sir, on 27th and
28th we do not have any business in the
House. Twentyninth happens to be a holiday.
Therefore. 1 would request that the House be
adjourned till the 30th.

HON. MEMBERS: We support it-

ANNOUNCEMENT RE. CANCE-
LLATION OF SITTINGS OF RAJYA
SABHA

MR. CHAIRMAN: The suggestion is
unanimously carried. And I have to inform
the hon. Members that there is some change
in the Muharram holiday. As Muharram is
being observed on Wednesday, the 29th May,
1996, there will be no sitting df the House on
that day. Instead, the House will sit on
Thursday, the 30th May, 1996. The House
stands adjour-need till 11.00 AM. on
Thursday, the 30th May, 1996.

The House then adjourned at thirtyone
minutes past one of the clock till eleven of
the clock on Thursday, the 30th May,
1996.



